Guideline for Issuing Ration Card Nominee



No. F. 9 (10) PP (PD) DF2019/ [ 2720 by
Government of Tripura g
Birectorate of Food Civil Supplies aud Consumer Affairs
Cikchabasti, Agartala, Tripys,

*

Dated. Agartala, the 30% October, 2019,

All Sub Divisional Magistrates of the State.

Subject: Procedural Guidelines for issuing Kation Card Nominee for drawl of ration
vominodities- regarding.

Sir,

You are aware that the Brepartment has provisioned inclusion of Nominee

against a particular Ration Card for draw] of ration commaodities in exceptional cases viz,
physical inability of family members, biometric athentication failure ele, Rele?az;t
Policy an the issue has already been communicated to ali vide MNo. F.9 {10) PP (D)
DE2019/7370 dated 16 Jaly 2019.
5 However. it has been reported that Nominee facility is provided for more than
FL3BC nos. family ration cards so far and the figure is surprisingly higher than the
primary estimate of the Departinent. The {ssue has been reviewed by the Authority in the
Fond US&CA Departmient and felt it necessary to be more cautious during providing
Neminae fasility, so that any unserupulous entity couldn't take advanlage of the provision
for misuse / diversion of highly subsidised P$ commodities,

} In view of the above, SDMs are requested to instnuct the concerned food officials
w follow & go through the following procedure hefore activation of Nominee for any
varticular Ration Card,

al - Application for “Card Nominee addition” shalt be submitted 1o Sub Divisional
Magistrate along with all the supporting documenis by the beneficiaries as per the
given Proforma (Lnclosed),

by Addition of Nominee is subject to approval by the concerned SDMSs only, based
on the physical verification report submitted by the Area Inspector (Food). In any
case. fnchusion criteria defined in the Policy shouldn't be dituted.

¢} ospection Report. Order of the SDIM along with all the relevant doecuments shali
be recovded properly for audit / serutiny purpose.

dy  Moreover, ration cards, where nominces have already heen activaied, the relevant
docuruents {or those cases shall also be properly veritied & recorded for further
cortecton / exclusion, (f required as per policy suidelines.



e} “lxceptional cases” where Nominee addition is restricted in respective SDM
login of AePDS portal due to existing policy framework, concermned SDM’s are
requested to forward such cases to this Directorate with defailed justifications for
constderation of Nominee addition.

.t alse important te mention here that, the concerned AD (Food)/ 8DC (F V/CL{F)y
Hspector (F) shall be held responsible personally if any firegulurity is found /detected in
awarding Card nominee facility to the undeserving beneficiaties,

Yours taithfully

it
Frr
{H. Debbarma)
Addi Seeretary & Director
Food. C8 & CA, Tripura.

Copry for kind information to:

LooPs

F5 to the Hon'ble Minister, Food CS&CA. Tripura, Govt of Tripurs.
P& to the Secretary, Food CS&CA, Tripura. Govt of Tripura.

ey
g
Add] Sec:‘eia:?&% ?I}i;?ect{}r *
Food CS&TA, Tripura
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- on e application received frorm (Applicant’s Name)
o honnnee addition taeility

.

has been approved as per the clause number[ﬁ(a}, 5(b), 5c),

=L M, S, 5 th)i e OF CARD NOMINEE ADDITION Policy issued by the
< TIA.

bt T4

ol Yoritication - [ Cormpleted [ Incomplete

csant Documents collected from Applicant -

2

= wlavation of PRIULR/Y i

Hhedic sl Certificate issued by the Medical officer of the Subdivision concerned
el Mismateh report {Collected from AePDS Portal)

Seal & Signature of Ares Inspector




